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CENTRAL ADMINISTRATIVE TRIBUNAL 

I 

T.A. No.24 of 1997 

(CO No.5109-W/86) 

Present: 	Hon'ble Dr. B.C. Sarma, Administrative Member 

Hon'ble Mr. D. Purakayastha, Judicial Member 

Sri Nihr Rinjan Ry, sun ef 

late Jaqa-t Bandhu RGy, 

G No. 169, •R-3 Market, Chittaranjan, 

Sri Dilip Kumar Dos, sn of 

Sri Mahadtj Chandra Di3, 
S 

G. N. 168, R-3 Nrket,Chjttaranjn 
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3. Sri Pravaah Chndra Dag Gupta, 

/ 	
.on u late Madhusudan Dal Gupta, 

G,Na1  199, R-3 Market, Chiaranj an  

4, Sri Ram ing, son of 

- 	late Hari Singh, 
 

G.Na. 172, R-3 Market, Chi*tiranjan. 
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5. Sri Tarit Kumar Rqy q  .svn of 

Sri Rarendra Nath Ry, 

G. N. 230, R-3 Mirket, Chittaranjan 

Smt. PHya Bala Paul, wife of 

Sri Birendra Chnra Paul, 

G.N. 188, R-3'rket, Cittananjan 

Smt. .Ranu'Mukhl.!rj,., wife of 

. 	late Hari Sdan Mukherje, 

G. N. '189, R-.3, M8rket,Chitt$ranjan 

Sri hitish CnraBtt5chanjee * . 	 . . 

	
san of late S'atjsh Chandra Bah'atachanjei 

G.N. 185, R-3, Market, Chittaranjan.
H 

Gagneswr Man'al, san of 
. 	

late Kemaj Mandal, 

G.N. 186, R-3 Market, Chittaranjan. 

JI 



/1 
1 

-: 9 1- 

SriMansj Kumr Ghse,, son of 

latiGac$h'Chafldra Gh.e,, 

G.Nca, 193, R-3 Market, Chittaranjan, 

Sri Bhela Singh, sen of 	
.' 

latt Gebinda Singha, 

G.No. 174, R-3 Mrket, Chittranjjn, 

Sri' itendra f'Jath Halder, son of 

Sri Surenidra Math 'Halder, 

G.N.- 169, R-3 Market, Chittaranjan 
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Sri Shib Sankar Paul Cheodhury, son of 

Sri Rabindra Mhen Paul Chawdhury, 

G,No. 173, R-3 Market, Chittaranjan. 

Sri Nikhii. Chandra Srkar, son of 

late, Nibaran Chandra Sarkar' 

G.N, 135, R-3 Market, Chittaranjn. 

Sri Manjk Dutta, son of 

Manranjan Kumar Sutte, 	
'I 

G. Ne. 140, R-3 Market, 'Chitt.ra'njan, 

16. Sri Asit Chakrabert,, son of 

Sri' Amal Chan.dra Ch akraba rty, 

G.N. 	
R-3 Market, Chittaranjan. 
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17. 	Sri Meninra Chandra Saha, 	son of 

- late Chandra: Kumar 5aha 

t.No.192, 	R-3 	Market, 	Chittaranjan, 

PEIJI 

-Versus- 

Unien af 	India, 	service 	through, the 

Secretary, 	Ministry of Railway, 	Rail 

l3hawan, 	New Delhi. 

General 11anag@r, 	Chittararijan Locomotive 

Works, 	Chittarãnjan, 	Dist. 	Burdwan. 

Public Reltin 	and Estate Officer, 

Chittaranjan Lcmotive Works, Chittaranjan 

Diflt. 	Burdwan. 

Financial Advisor and Chief Accounto 

Officer, 	Chittaranjan Locomative;Works, ', L 0 

Dist. 	Burcjwan. 

R,PPflENij. 

F6théA1jät : Nbnë 	 - 	 -.- 

For the Respondents: None 

Heard on 18.12.1997 	 Date of order: 18.12.1997 
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OR D E R 

B.C. Sarma, AM 

When the matter was called for the second time at 1255 

pm none appears for the applicants. None of the applicants was also 

present in the Court. We find that after the transfer of the case 

to this Tribunal a notice was duly sent 5.8.97 by registered post 

to all concerned intimating the date of hearing. Despite that none 

appears for the applicants for the last three consecutive occasions. 

We are, therefore, satisfied that the applicants are no longer 

interested in prosecuting the case. The application is, therefore, 

dismissed for default. None appears for the respondents as well. 

(D. Purkayastha) 	 (B. C. eS 

MEMBER (J) 	 MEMBER (A) 


